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Fhe I.d. Principal District & Sessions Judge. HQs.C'entral District

l-is Hdzari Courts

Sub.: Induction TraIning for Special Metropolitan Magistrate/Special MunicIpal

Nlngistrnte (Littering) - Practical Training on 04.02.2023

Respected Sir.

l-llis Ict inl'onn you that Mr. Sunil l<umar. newly appointed Special Metropolitan

\ld3lsltnlc'Spccinl \'lunicipal Xlagistralc (LiHcring) is mquirecl to undergo 01 day practical
tr.IIning n'lttl thc (-hlcF \letl'opolitan MagIstrate. It is thcrcforcT requested that Mr. Sunil

Kunlr:' nhl) kindly be attached \nIh AIr. Sidd}lnl•tha Nlalik1 CbINl1 Central District>

FI’IC on 04.02.2023 (Saturday)

FIle objcctt\c of Coun nttachnrent is to enable the Trainee Special Metropolitan

\taglstl'ntc Lu observe various aspects of the "L'ourl. Working". with speci lie emphasis onthe follow in a

. To jttnlitiuri IC the Trainees \tiNt the Court Futtclit>ning:

b -fo Introduce all the Trainee o# icers with Relevant provisions of Cr.P.C.
inclltdillg Strnlnletry Trio i Plnccdtlrc:

b The Registers maintained in the Special SpecifIc Courts;

' The .fornlats used in.the Special Specific Cour is.

II is expected that the practical training will help the Academy in achieving the

objcctivcs as stated herein above during the attachment.

It is. therefore, requested that the Chief Metropolitan Magistrate, Central District

Inay kindly be directed to submIt a Report of the activities taken by the Trainee Special
Metropolitan MagislmLe during the period of Training so as to help us in assessing the
1InF:tbl of the training on hinr.

In case if tIle N’lcntor f)fllcer. with whom the Trainee Special Metropolitan

\'t.lgl\tr,llc is attached. happens to be on leave. the Trainee Special Metropolitan M3gistl'ate
111:1\ ki11tl ly bc 3uacl Icd with antsther (llllcer of sinrilur rank and jurisdiction in your
I):sIrlcl

\\ itil rc; it!'(!s

.PX„U
Yours faithfully,

IttItf.: ..LI abttre

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS) ,

/eL?q( .- tO'+qt "s H"ZA~ COUR=:"ELHI „ .@ & FEB ?823
No. ' - ' /eD/spl. MM./Trg./Gaz./2023 Dated, Delhi the

Copy forwarded for information and necessary action to : -

The Chief Metropolitan Magistrate, Central, Tis Hazari Court, Delhi.IIMP,S. to Ld . District & Sessions Judge (HQs), Delhi.
the Website Committee, Tis Hazari Court, Delhi.

\&h\h+
(Kaveri Bahqja) tDistrict Judge CommerCial Court-07

Officer In-charge (Judicial Branch/ Central)
For Pr. District & Sessions Judge (HQs)

Central, Tis Hazari Court, Delhi




